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UNSTARRED QUESTION NO. 4507 

TO BE ANSWERED ON 29.03.2017 

 

STATE LEVEL MONITORING COMMITTEES 

 

4507. SHRI MD. BADARUDDOZA KHAN: 

SHRI MOHD. SALIM: 

 

Will the Minister of MINORITY AFFAIRS be pleased to state: 

(a) whether there are State Level Monitoring Committees which submit report as per 

the guidelines of the Ministries to the Government on regular basis;  

(b) if so, the details thereof; and 

(c) whether there are also States which have not constituted State Level Monitoring 

Committees and neither sent report regularly to the Government and if so, the 

details thereof and the action taken by the Government in this regard?  

 

 

ANSWER 

 

MINISTER OF STATE (INDEPENDENT CHARGE) IN THE MINISTRY OF MINORITY 

AFFAIRS 

(SHRI MUKHTAR ABBAS NAQVI) 

 

(a) to (c): The guidelines for implementation of Prime Minister’s New 15 Point Programme for 

the welfare of Minorities (PM’s New 15-PP) stipulate that the States / UTs are to constitute a 

State Level Committee (SLC) for implementation and monitoring of the Programme, to be 

headed by the Chief Secretary and members consisting of the Secretaries and Heads of 

Departments implementing the schemes under PM’s New 15-PP, representatives from the 

Panchayati Raj Institutions / Autonomous District Councils, three representatives from 

reputed non-governmental institutions dealing with minorities and three such other members 

considered appropriate by the State Government / UT Administration along with two 

Members of Legislative Assembly (nominated by the respective State / UT) and three 

Members of Parliament (two from Lok Sabha and one from Rajya Sabha representing that 

State / UT, nominated by the Central Government). All States / UTs, except Jammu & 

Kashmir and Telangana, have constituted the SLCs. 

 

As per the information made available by the States / UTs up to 27.02.2017, the details of 

the States / UTs that  have either conducted SLC meetings or are in the process of 

conducting the same, are at Annexure. However, advisories have been issued by the 

Ministry from time to time for constitution / meetings of SLCs. 

 

******* 

 

 

 

  



Annexure referred in reply to parts (a) to (c) of the Lok Sabha Unstarred Question No. 
4507, asked by Shri Md. Badaruddoza Khan and Shri Mohd. Salim for reply on 
29.03.2017 regarding “State Level Monitoring Committees” 
 

S. N. State / UT Date of Meeting 

1 Andaman & Nicobar 
Islands 

SLC constituted- 07.11.2013.  

2 Andhra Pradesh 28.10.2014. 

3 Arunachal Pradesh 13.7.2010, 11.01.2013, 18.03.2013, 26.07.2013, 15.11.2013, 03.03.2014, 
20.03.2015. 

4 Assam 08.07.2010, 17.12.2011, 25.11.2014*, 12.12.2014, 30.09.2015, 30.01.2016. 

5 Bihar 12.05.2010, 04.11.2010, 09.03.2011, 17.08.2011, 19.01.2013, 28.09.2013, 
17.02.2014, 14.11.2014, 29.07.2015, 22.04.2016. 

6 Chandigarh 30.10.2006, 28.05.2007, 21.01.2008, 24.09.2009, 04.03.2011, 24.02.2012, 
26.03.2013, 16.12.2013, 11.11.2014. 

7 Chhattisgarh 22.12.2007, 22.07.2013, 14.10.2015, 06.08.2016. 

8 Dadra & Nagar Haveli 15.02.2013, 17.12.2013. 

9 Daman & Diu 15.06.2009, 04.08.2010, 23.05.2011, 23.11.2011, 03.01.2013, 20.01.2014. 

10 Goa 31.03.2010, 04.11.2010, 07.02.2014. 

11 Gujarat SLC constituted- 29.01.2016.  

12 Haryana 09.10.2013*, 19.11.2015*, 17.12.2015, 18.03.2016. 

13 Himachal Pradesh 05.04.2011, 13.10.2011. 

14 Jammu & Kashmir  

15 Jharkhand 09.05.2006, 05.09.2009, 31.01.2011, 24.06.2014*, 08.07.2014*, 12.08.2014, 
12.03.2016. 

16 Karnataka 07.09.2011, 27.03.2012, 29.01.2013, 20.01.2014, 04.06.2014, 25.09.2014*, 
28.10.2014*, 11.05.2015, 29.01.2016, 27.02.2016, 21.10.2016*, 18.11.2016*. 

17 Kerala 19.03.2010, 06.07.2010, 03.09.2011, 31.01.2012, 28.05.2013, 26.11.2013. 

18 Lakshadweep 30.06.2012, 13.09.2012. 

19 Madhya Pradesh (SLC constituted- 29.05.2013 and reconstituted- 05.02.2016) 27.08.2013, 
18.03.2015. 

20 Maharashtra 03.02.2009, 01.08.2009, 15.06.2010, 24.05.2011, 18.02.2012, 15.06.2012, 
19.11.2012, 16.03.2013, 11.03.2014, 12.08.2016*, 27.02.2017*. 

21 Manipur (SLC constituted- 19.08.2013) 15.12.2010, 20.09.2012, 21.12.2012, 
22.02.2013, 27.07.2013, 19.03.2014, 30.08.2014, 12.02.2015, 20.11.2015. 

22 Meghalaya 01.08.2012, 18.07.2013, 19.09.2014, 17.11.2014, 19.12.2016, 06.01.2017*. 

23 Mizoram (SLC constituted- 01.10.2007, 07.12.2009, 09.05.2014, 20.11.2015) 
01.04.2016. 

24 Nagaland 15.11.2013, 19.03.2014, 10.04.2015. 

25 NCT of Delhi 10.10.2008, 04.02.2009, 25.11.2009, 02.12.2010. 

26 Odisha 06.12.2006, 07.05.2008, 03.02.2009, 10.06.2009, 30.07.2009, 12.04.2010, 
27.09.2010, 10.02.2011, 09.01.2012, 19.08.2013. 

27 Puducherry 24.07.2007, 22.05.2008. 

28 Punjab (SLC constituted- 04.07.2013) 12.07.2013, 03.12.2014. 

29 Rajasthan 26.05.2009, 13.08.2010, 15.12.2010, 10.05.2011, 01.11.2011, 21.02.2012, 
06.07.2012, 12.04.2013, 03.07.2014, 20.07.2014, 11.11.2014, 03.07.2015, 
20.07.2015. 

30 Sikkim 18.01.2011. 

31 Tamil Nadu 25.01.2007, 25.03.2008, 06.1.2010, 29.12.2010. 

32 Telangana  

33 Tripura (SLC constituted- 29.07.2013) 05.08.2013, 06.01.2014*, 10.02.2014, 
29.07.2015. 

34 Uttar Pradesh 18.07.2007, 14.08.2007, 10.06.2008, 07.06.2010, 24.02.2011, 11.09.2012, 
09.07.2013, 28.12.2013, 15.10.2014, 28.01.2015. 

35 Uttarakhand 26.06.2006, 13.09.2006, 13.01.2009, 03.05.2010, 22.07.2010, 11.07.2011, 
30.10.2012, 24.10.2013, 08.12.2014, 27.01.2015, 03.03.2015, 17.12.2015. 

36 West Bengal 28.01.2010, 17.06.2010, 03.11.2010, 11.11.2010, 15.03.2012, 25.04.2013, 
24.12.2013, 09.09.2014, 22.10.2014, 06.01.2015, 30.12.2015. 

*Only Meeting Notice received. 
***** 


